
777 Oral Answers 8 SEPTEMBER 1954 Oral Answens 778

ShJri B h a r a t  Jha Azad: May 1 
know il the lease will be ^iven to 
private enterprise or if Government 
will themselves undertake the opera­
tions?

Sbri R. G. Dubey: As I said in my 
answer the Punjab Government have 
already undertaken the boring opera­
tions! in this area. Thie results are 
awaited.
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The Mlniater of Commerce and In­

dustry (Shri T. T. Krishnamacbari):
(a) and (b). A statement is laid on 
the Table of the House. [See Appen­
dix IV, annexure No. 34.]
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Shri T. T. Krishnamachari: The ques­
tion asked for a statement. I have not 
got an analysis of the demands made by 
various States. I would like to have 
notice.

Dr. Bam Subhaf Singh: He is asking 
whether there is any such institution 
in U.P. or not.

Shri T. T. Krishnamachari: I s a id  I 
have not got a n  analysis of the States 
and institutions unless it is covered 
by the statement. I am afraid I will 
have to ask for notice.
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Shri T. T. Krishuamachari: If the
hon. Member would put down a ques­
tion I will answer it.

Shri K. K. Basu: May 1 know whe> 
ther the grants are sanctioned by the 
Centre on an ad hoc basis or on the  
recommendajtion of the respective 
State Governments?

Shri T. T. Krishnamachari: There 
are various methods adopted, invari­
ably there is a Board for each parti­
cular purpose—Handloom Boards 
Handicrafts Board, Central Silk Boards 
All India Khadi and Village Industries 
Board. In some cases a recommenda­
tion comes from the Board. Often­
times it is the State Government that 
makes an application, in which case 
We seek the advice of the respective 
Board in regard to the scheme so 
that there may be an integrated 
development; the orocedure followed 
in each case varies.

U n e m p l o y m e n t  R e l ie f  S c h e m e  b y  
U.P. G o v t .

•664. Shri WL L. Agrawal: Will the 
Minister of Planning be pleased to 
state:

(a) whether the Uttar Pradesh Gov­
ernment have submitted lo the Centrall 
Grovernment a Road Development Pro­
gramme to relieve unemployment in. 
the State;

(b) the number of persons that 
would secure employment under this  ̂
programme;

(c) the total estimated cost of the 
Project and its details; and

(d) the amount of money that the  
Central Government have agreed to pay 
as grant or loan for the purpose to the 
State Government?

The Deputy Minister of Irrigatioift̂  
Power (Shri Hathi): (a) Yes. Sir.




